Title : Election of two members to the Court of the University of Delhi.

THE MINISTER OF HUMAN RESOURCE DEVELOPMEND MINISTER OF SCIENCE AND TECHNOLOGY (MRRLI
MANOHAR JOSH!): Str, I beg to nove:

"That in pursuance of Statute 2 (1) (xix) of the Statutesof the University of Delhi, the members of this Housedo proceed to elect, in such manner as
the Speakermay direct, two members from among thenselves to serve as menmbers of the Court of the University ofDelhi, subject to other
provisions of the Statutes. The members so elected shall not be the employees of the University of Delhi of a recognised College or Institutionof that
University."

MR. SPEAKER: The question is:

"That in pursuance of Statute 2(1) (xix) of the Statutesof the University of Delhi, the members of this Housedo proceed to elect, in such manner as

the Speakermay direct, two members from among themselves to serve as Menbers of the Court of the University ofDelhi, subject to other
provisions of the Statutes. The

members so elected shall not be the employees of the University of Delhi of a recognised College or Institution of that University."
The motion was adopted.



